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Mr. Speaker: Whether it is a dis-
qualification for public services, is the 
point. 

Shri Hari Vishnu Kamath: In the 
absence of total prohibition in the 
country, will not the enforcement of 
this rule necessitate a kind and de-
gree of surveillance which may not be 
practicable and which also may be re-
garded as an irritating interference in 
personal habits and liberties? 

Shri Datar: This aspect of the ques-
tion will also be considered when a 
final decision is taken. 

Shrl C. K. Bhattacharyya: Sir, I 
rise to a point of order. I want to 
know whether persons employed in 
diplomatic services come under the 
Public services? 

Mr. Speaker: Public services are our 
own services; I could tell him that. 

Shri C. K. Bhattaharyya: By "dip-
lomatic services" I mean our diplo-
matic services. 

Mr. Speaker: Abroad? 

Shri C. K. Bhattacharyya: Yes, Sir, 
persons who are sent on our behalf 
and who are in our diplomatic ser-
vices abroad. 

Mr. Speaker: That was not intend-
ed here. This is so far as India is 
concerned. 

Shri C. K. Bhattachayya: They are 
our public services. 

Mr. SpeaIr.er: He can find another 
opportunity for that. Let u~ go to 
the next question. 

+ 
(",,1 ~o ",,0 ~ : 

"'Htc;.~ "" !f""~ ~ 
L~ ~ mZ1n: 

om '",If .m ,,~.-'" 1il(T 
~ cref.t ..rr' FlT ~if fit;: 

( <r. ) 'fl<T cf~r q'~rl1 11'hr.n 
~crf. .. it ~ii1i!:' <r.T ~qRil' Of,;,i'\ 'foT f.,,'qlf 
f'1t;l:rPT1iT ~ ; ~ 

( f<I') lifG' ~, efT 'fl11 ~~ iflf <r.m<r rot 
lifloR <r.T f'RR ~ ~', ~ ~'f <r.TWRI ifi 
~r ~ 11!<'f.t <r.r WlTmT ~ ? 
The Minister of Steel and Heavy in_ 

dustries (Shri C. Subannaniam): (a) 
Yes, Sir. 

(b) Yes, Sir. A statement is laid 
on the Table of the House showing 
the places where the setting up of 
new cement factories has been ap-
poved so far. [See Appendix In an-
nexture No. 68]. 

Shri D. C. Sharma: May I know if 
the necessary materials, know-how, 
exchange and all those things will be 
available for setting up all these fac-
tories during the Third Five Year 
Plan? 

Shri C. Subramaniam: Yes, Sir; 
that is what is expected. 

Shri D. C. Sharma: When all these 
factories get going, what will be the 
total production of cement in the 
country, and may I know whether it 
will be sufficient for our needs and 
whether there will be any surplus for 
export also? 

Shri C. Subramaniam: The install-
ed capacity will be 15.24 million 
metric tons, and perhaps the produc-
tion would be round about 13.2 mil-
lion metric tons. But according to 
the present assessment this would not 
be sufficient for our requirements. The 
target will have to be stepped up fur-
ther. 

Shri Vldya Charan Shukla: May I 
know how many of these 21 factories 
so far sanctioned are likely to go into 
production during the Third Plan 
period, what will be the total produc-
tion and whether with that we will be 
able to reach our target figure for the 
Third Five Year Plan? 

'Shrl C. Sabramaniam: All the.e 
factories are expected to go into pro-
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duction bet,ore the end of the Third 
Plan period. As I have already stat-
ed, if all these factories ~o into pro-
duction we would reach an installed 
capacity of 15.24 million tons and the 
production would be round about 13 
million tons. 
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Shri c. Subramaniam: This is ,in the 
private sector, and whenevf'r there 
are applications it will be considered. 

Shri Umanath: Is there any pro-
posal for licensing a 100-ton capacity 
plants; if not, has the Madras GQv-
ernment approached ~he Government 
of IndUa with such a proposal and may 
I know the reaction of the Govern-
ment thereon? 

Shri C. Sllbramaniam: 
have the facts here. 

do not 

Shri M. K, Kllmaran: May I know 
whether the Government have receiv-
ed any proposal to set up a factory in 
Kerala State; and, if so, whether that 
proposal has been considered? 

Mr. Speaker: We are going into 
each State. 

Shri C, Sllbramaniam: I would not 
be able to give the details with re-
gard to each State. 

Shri .Jashvant Mehta: May I know 
whether any time-limit has been fix-
ed within which the parties to whom 
licences have been issued will have 
to install the factories? 

Shri C. Subramaniam; After all, they 
are also interested in putting up these 
factories. Nowadays we ::ore trying 
to hasten things. In the case of those 
who are not taking any action, we are 
trying to cancel the licences so that 
they may be granted to others. 

Shri N. Sreekantan Nair: May I 
know the authority which is selecting 
the sites, and what is the reason tor 
omitting two States alone-Uttar Pra-
desh and Kerala-from the list? 

Shri C. Sllbramaniam: It depends 
upon the availability of raw materials 
in those States and also persons com-
ing forward to set up those factories 
in the private sector. If there should 
be applications from these States and 
we are satisfied that there would be 
sufficient raw materials available, cer-
tainly they would be considered. 

Shri Ramanathan Chettiar: In view 
of the fact that we have not reached 
even the taget fixed at 9.3 million tons 
-we are one million short-may I 
know what will be the use of increas-
ing the target from 15 million tons to 
18 million tons? 

Shrl C. Subramaniam: That is with 
reference to the performance capacity 
of each factory. They are doing only 
88 per cent. of the installed capacity, 
but if further transport and coal are 
made available, I am assured, they 
would be able to step up production 
by another 10 per cent. But that will 
not meet our demands. Therefore, 
further new factories will have to be 
installed if we are to reach the tar-
get which would meet our needs; that 
is to say, it will have to be stepped up 
18 million tons. 

on Rebert_ 
·1199. Shri Vldya Charan Shukla: 

Will the Minister of Mines and Fuel 
be pleased pleased to state: 

(a) whether there was idle capaci.y 
in various oil refineries in India; 

(b) the extent of the idle capacity, 
refinery-wise; and 

(c) the measures that are being 
taken to properly utilise this 
capacity? 

The Parliamentary Secretary to the 
Minister of Mines IUId Fuel (Shrl 
Th'mmalab): (a) and (b). ExCe6S 
capacities of about 1.5 million toIlll 
per annum are reported to be avail-




